(To be published in the Gazette of India Extraordinary)
(Part 1-Section 1)

Government of India
Ministry of Commerce & Industry

Directorate General of Foreign Trade
(DES-III Section)

Public Notice No. — 44 (RE: 2013)/2009-2014
New Delhi : Dated: 30th December, 2013

In exercise of the powers conferred under paragraph 2.4 of the Foreign Trade Policy, 2009-2014 and paragraph 1.1 of Handbook of Procedure (Vol. I),
the following amendments are made in the Handbook of Procedures Vol II :

2. The existing entry in SION A- 2611 of the Product Group “Chemical and Allied Products” is deleted and amended as under :-

Export Product Export Qty. SI. No. | Import Items Qty. allowed
2-Amino methyl- | 1Kg. 1. 2-Amino-5-chloro-2-Fluoro 0.932 Kg.
7-chloro-2,3- Benzophenone
thydro-5-(2- :
: : g.
D 2 Chloro acetaldehyde Dimethyl | 0.696 K
Fluorophenyl) acetal
-1H-1,4- —
Benzodiazepine Manganese Dioxide 0.852 Kg.
Dimaleate 4. Raney Nickle 0.089 Kg.
5. Dimethyl Sulfoxide 0.405 Kg.
6. Acetone 0.405 Kg.
2. Effect of this amendment :

The Standard Input Output Norms (SION) for export product under S.No. A-2611 have been reviewed. There is no change in either description of the export
product or in the permitted inputs, but the respective quantities of permitted inputs have been revised downwards.



(Anup K Pujari)
Director General of Foreign Trade
E-mail: dgft@nic.in

(Issued from File no. 01/82/50/86/AM14/DES-III)



